ug @&t 17 — DEMAND NO.17 . gem vid —3475

Major Head — 3475

(5= B ) (21000)
Acupl2022-| BE202324 | RE 202324 - BE a00a-2
s Freg Fq
foraror Head code Description Total

i HudT Ry et Foeer (wfieme) 91 National Company Law Appellate Tribunal (NCLAT)
I 91.00.01 |Salaries 39000
| e 91.00.02 |Wagos 0
L | i 91.00.05 |Rewards 100
| fofrear sveme [91.00.06 |Medical Treatment 1000
| B [91.00.07 _|Allowances 32000
EERIERISIEE) 91.00.08 |Leave Travel Concession 1200
WA\—{W Training Expenses 50
R AT T 91.00.11  |Domestic Travel Expenses 2500
et = =y 91.00.12  |Foreign Travel Expenses 1900
1 Bt = 91.00.13 |Office Expenses 80000
ToRtma, =T 3R 91.00.14  |Rent, Rates & Taxes for Land and Buildings 227817
RIS [91 .00.16  [Printing and Publication 500
! o7 T 3 forg [91.00.18|Rent for Others 0
TL et gwmT 4’&0. 19 |Digital Equipment 1500
armfi o s 91.00.21 |Materials and Supplies 1200
ST ERE 91.00.24  |Fuels and Lubricants 2000
IERIEERCR ity 91.00.26 Advertising & Publictity 300
EREIEE 91.00.27 _ |Minor civil and clectric Works 0
Twﬁwam\—*m Professional Services 20500
T TS ST 91.00.29  |Repair and Maintenance 0
M Other Revenue Expenditure 500
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wg #ear 17 — DEMAND NO.17

gea v — 3475

FrferF HWE ATAT Heifer srgTT ECo)
A"“‘;‘éﬁozz' BE 2023-24 RE 2023-24 Ohgext
3 Fre
T Head code Description
Tt st fafer erdfiefir fesamer (Treftoeed) 91 National Company Law Appellate Tribunal (NCLAT)
T=sdl s AT (Tt 91.96 Swachhta Action Plan (SAP)
ElRiGERD] 91.96.13  |Office Expenses 0
0 0 0 | et - Ty shoeft farfer arcfiefia T Total — National Company Law Appellate Tribunal (NCLAT) 412067
(TrTeTeEY)
0 0 0| sfim Charged 0
0 0 0| =frerm Voted 412067
2057496 2474525 2081925 et - wgw wie Hutat @ ey Total - Regulation of Joint Stock Companies (Minor Head) 3969800
0 0 0 |srfea Charged 0
2057496 2474525 2081925 |wftera Voted 3969800
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@5 ¥ear 17 — DEMAND NO.17 Tem Aid — 5475 Major Head — 5475
(e=T T ) (2'000)
yiarﬁféis SIS AT Hifer T Eva) WS ST
AC“';I)SZ?B' BE2023-24 |  RE2023-24 B BE 2024-25
e e F
Terareo Head code Description Total
Ot T CAPITAL SECTION
I WA S et W gl aiers (ge i) 5475 Capital Outlay on other General Economic Services (Major Head)
Ty ot e (g o) 00.001 Direction and Administration (Minor Head)
1 Frale™ 03 Other Offices
03.15 National Company Law Appellate Tribunal (NCLAT)
2375 2375 |der A 03.15.51 |Motor Vehicles 2000
0 1000 1000 |#rerett 3R 3rereor 03.15.52  |Machinery and Equipment 1000
0 0|3 st == 03.15.60  |Other Capital Expenditurc 0
500 45000 |F=mT, Fwex, TEER () I 03.15.71 |Information, Computer, Telecommunication (ICT) Equipment 3500
500 500 |wiieR 7 e 03.15.74 _ |Furniture & Fixtures 800
500 500 |2 e gufat 03.15.77 _|Other Fixed Assets 200
0 4875 49375 |%et Total - NCLAT (Capital Section) 7500
0 0 0| wifta Charged 0
0 4875 49375 |wfrwma Voted 7500
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